
 

 

 

 

 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
 SOUTHERN ZONE SITTING AT CHENNAI 

 

ORIGINAL APPLICATION NO. 127 of 2024 (SZ)     

IN THE MATTER OF  

Mrs. Neena.S, 
No.23-9-744/3, Premier Aristo Apartments, 
Flat No. 02, Ground Floor, 
Mangaluru Thota Village,  
Mangalore – 575 001 and 4 others   ...  Applicants 

and 
The Joint Chief Controller of Explosives, 
South Circle, Chennai, 
Petroleum and Explosives Safety Organisation (PESO), 
A and D Wing, Block 1-8, 2nd Floor, 
Shastri Bhawan, No.26, Haddows Road,  
Nungambakkam,  Chennai – 600 006 and 3 others … Respondents.  
     

I N D E X 
 

Sl. No Description of Document Page No. 

1 Rejoinder Affidavit dated 15.01.2025 in Response to the 

Reply Statement filed by the 4th Respondent. 

1 - 7 

2 Copies of Google Truth Photos showing the condition of 

Site on 30.03.2022 and 15.11.2023 ( 2 Nos.) 

8 - 9 

3 Copy of the E-mail sent to the Respondents and Counsel  10 - 11 

 
        

        Filed by : 
Place  : Chennai 
Date :  16.01.2025      
  
 
  
                                                                                     V.B.R. MENON 
       COUNSEL FOR APPLICANTS 
        Mobile : 9384762930 
                                                                 E-mail : vbrmenon@gmail.com 
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V B R MENON <vbrmenon.office@gmail.com>

Serving of Rejoinder Affidavit in OA No. 127 of 2024 (SZ)
V B R MENON <vbrmenon.office@gmail.com> Thu, Jan 16, 2025 at 10:45 PM
To: "Joint Chief Controller of Explosives Chennai, PESO" <jtccechennai@explosives.gov.in>, compolmgc@ksp.gov.in,
mangalore@kspcb.gov.in, saravanansennniyan@gmail.com

V.B.R. Menon, B.E(Mech), MBA (IIMA), LL.B.  

 ADVOCATE                               Resi               : Flat No.4B, Brook Dale Apartments,    
 HIGH COURT OF MADRAS                                          No.12, P.T. Rajan Salai, K.K. Nagar,
 CHENNAI                                                                       Chennai – 600078
                                                                                         Mobile : 9384762930
                                                                                         E-mail : vbrmenon@gmail.com
-----------------------------------------------------------------------------------------------------------------------------
                                                                                         Date : 16.01.2025
                                                 
To,
 

1.     The Joint Chief Controller of Explosives,
      South Circle, Chennai,
      Petroleum and Explosives Safety Organization (PESO),
      A and D Wing, Block 1-8, 2nd Floor,
      Shastri Bhawan, No.26, Haddows Road,
      Nungambakkam,  Chennai – 600 006
        
2.     The Commissioner of Police,
      Mangaluru City,
      Near Police Training School,
      Pandeshwar, Mangaluru ,
      Karnataka – 575 001
       
3.      The Senior Environmental Officer,        
       Karnataka Pollution Control Board,
       Plot No.10B, Parisara Bhavana, Baikampady,
       Industrial Area, Mangaluru – 575 011
                    
4.   The Chief Regional Manager, 
      Hindustan Petroleum Corporation Ltd.,
      Mangaluru Retail Regional Office,
      First Floor, Deo Gratias Building,
      Chilimbi, Urwa Stores,
       Mangaluru – 575 006  -- Through Mr.M. Saravanan, Standing Counsel
              

mailto:vbrmenon@gmail.com
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Sirs / Madam,
 
         Sub:  Serving of Rejoinder Affidavit in OA No. 127 of 2024 (SZ) - Reg.
 

Attached please find a soft copy of the Rejoinder Affidavit to be filed in OA No. 127 of
2024 (SZ) ( Mrs. Neena.S and Ors., Vs.. The Joint Chief Controller of Explosives, Chennai
and ors)  .  The matter has been posted for further hearing on 23.01.2025  
                Kindly acknowledge receipt.
 Yours faithfully,                                                                                   
 

  V.B.R. MENON
 Counsel for Applicants.

Encl : As above.

OA 127 OF 2024 REJOINDER AFFIDAVIT1.pdf
788K

https://mail.google.com/mail/u/1/?ui=2&ik=afaab4dad0&view=att&th=194701cb359a0295&attid=0.1&disp=attd&realattid=f_m5zlcaja1&safe=1&zw
https://mail.google.com/mail/u/1/?ui=2&ik=afaab4dad0&view=att&th=194701cb359a0295&attid=0.1&disp=attd&realattid=f_m5zlcaja1&safe=1&zw
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            BEFORE THE HON'BLE NATIONAL 
         GREEN TRIBUNAL SOUTHERN ZONE 
         SITTING AT CHENNAI 
 
           Original Application No.  127 of 2024 
            

           Mrs. Neena.S, 
   No.23-9/744/3, Premier Aristo  

Apartments, 
   Flat No. 02, Ground Floor, 
   Mangaluru Thota Village,  
   Mangalore – 575 001  
         and 4 Others       … Applicants. 

 
and 

 
    The Joint Chief Controller  
                        of Explosives, 
    South Circle, Chennai, 
    Petroleum and Explosives  
           Safety Organisation (PESO), 
    A and D Wing, Block 1-8, 2nd Floor, 
    Shastri Bhawan,  
    No.26, Haddows Road,  
    Nungambakkam,   
    Chennai – 600 006  
           and 3 others… Respondents. 

 
 

 

              

  

 

             REJOINDER AFFIDAVIT  

       TO 4th RESPONDENT       

 

 

 

 

 

 

 

 

 

 

 

                V.B.R Menon, B.E, MBA(IIMA), LLB, 
             (Ms – 23 / 2012) 
                                                      Counsel for Applicants 
          Ph: 9384762930 
 
 


